
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

3B

Present:

C.S.A. No. 9O5 I (MAHI I 20 ),7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI,,IY T.A.W TRIBUNAL ON 06.12.2017

NAME OF THE PAFIIES: Vincent Edukare Pvt. Ltd. & 3 Ors.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of th.e Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

ORDER
csA 905/230-232,iNCLT/MB/MAH/2017

None present. List this mattcr on 3.1.2018.

sd/- - _.
V. \IALLASENAPATHY

sd/-
B.S.V. PRAKASH KUMAR
Mt'mber (lutlicial)\'ft'mbt'r ( fechnic.rl)

CORAM:


